CORRIGENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GUPTA POWER INFRASTRUCTURE LIMITED
(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016

This is with reference to the Form G dated 25/11/2025 issued in accordance with Insolvency and Bankruptcy
Code, 2016 and Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons) Regulations,
20186, the last date of receipt of Expression of Interest stands extended for 7(seven) days, accordingly revised dates
for events subsequent to issuance of Form G and IEOI.

Sl. RELEVANT PARTICULARS TIMELINES
10. |Last date for receipt of expression of | 17" December, 2025 (Extended from 10" December, 2025)
interest

11. |Date of issue of the provisional list of | 27" December, 2025 (Extended from 20™ December, 2025)
prospective resolution applicants

12. |Last date for submission of objections to | 02" January, 2026 (Extended from 26™ December, 2025)
provisional list applicants

13. |Date of issue of final list of prospective | 07" January, 2026 (Extended from 30" December, 2025)
resolution applicants

14. | Date of issue of information memorandum, | 10" January, 2026 (Extended from 03 January, 2026)
evaluation matrix and request for
resolution plans to prospective resolution

applicants

15. |Last date for submission of resolution| 10" February, 2026 (Extended from 03 February, 2026)
plans

16. |Process email ID to submit EOI ip.guptapower@gmail.com

Note: The other contents and the terms of the Form G dated 25/11/2025 shall remain same.
Sd/-
CA. Pradeep Kumar Kabra
RP for M/s. Gupta Power Infrastructure Limited
Date: 11™ December, 2025 IBBI Registration No.: IBBI/IPA-001/1P-P01104 /2017-18/11790
Place: Surat Email: ip.quptapower@gmail.com



mailto:ip.guptapower@gmail.com
mailto:ip.guptapower@gmail.com

FORM G - INVITATION FOR EXPRESSION OF INTEREST FOR

GUPTA POWER INFRASTRUCTURE LIMITED

(Under Regulation 364 (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with Gupta Power Infrastructure Limited
PAN/ CIN/ LLP no U31300WB1961PLC025104

2. | Address of the registered office : Current Registered Office: En-62, Sector-V 7th Floor, Salt Lake City,
Kolkata, West Bengal, India, 700091.

3. |URL of website https://guptapower.com/

4. | Details of place where the majority of fixed | The company has a geographically diverse manufacturing base with

assets are located. facilities located in Khurda - Odisha (East India), Gummudipoondi -
Chennai (South India) and Kashipur- Uttarakhand (North India), along
with multiple EPC sites across India. As per the available information,
its other fixed assets are situated at Rajarhat (West Bengal), together
with various land parcels across districts of Odisha and in Halol
(Gujarat).

5. | Installed capacity of main products/ services. | The company's product portfolio comprises of aluminium, aluminium-
alloy, and aluminium-steel reinforced conductors, high- tension and
low-tension power cables, control cables, instrumentation and signal
cables, Ariel bunched cables, and industrial cables. The company also
undertakes EPC contracts for power transformation stations
and transmission lines etc and domestic cables retail segment under the
brand name of ‘Rhino’. Overall Capacity was approx. up to 1,50,000
MT per annum.

6. |Quantity and value of main products/| Not Known* Note: As per the last available financial statements sale of

services sold in last financial year products in the F.Y. 2021-22 was Rs. 34,59,77,70,000/- and sale of
services in the F.Y. 2021-22 was Rs. 2,44,73,44,000/-.

7. | Number of employees/ workmen Not Known* Note: Operations at the Kashipur (Uttarakhand) facility are
ongoing. Depending on operational requirements of the CD, the
workforce presently deployed — including employees and contractual
workmen — ranges up to approximately 500 personnel.

8. |Further details including last available| Details can be sought in electronic form by email at:

financial statements (with schedules) of two | ip.guptapower@gmail.com

years, lists of creditors, relevant dates for

subsequent events of the process are

available at:

9. |Eligibility for resolution applicants under | The Resolution Applicants must be eligible under Section 29A of the

section 25(2)(h) of the Code is available at | Insolvency and Bankruptcy Code, 2016.
Details are available in detailed IEOL, which can be sought in electronic
form by email at: ip.guptapower@gmail.com

10. | Last date for receipt of expression of interest| 10" December, 2025

11. | Date of issue of the provisional list of| 20" December, 2025

prospective resolution applicants
12. | Last date for submission of objections to| 26™ December, 2025
provisional list applicants
13. | Date of issue of final list of prospective| 30" December, 2025
resolution applicants
14. | Date of issue of information memorandum, | 03" January, 2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 03 February, 2026
16. | Process email ID to submit EOI ip.guptapower@gmail.com
Sd/-
CA. Pradeep Kumar Kabra

IRP/RP for M/s. Gupta Power Infrastructure Limited
IBBI Registration No.: IBBI/IPA-001/IP-P01104 /2017-18/11790
Email: ip.guptapower(@gmail.com

Date: 25" November, 2025
Place: Surat
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ACCIL CORPORATION PRIVATE LIMITED
OPERATING IN HOSPITALITY BUSINESS AT JAIPUR

(Under sub-regulation (1) of regulation 36A of the Insolvency and
Bankrupicy Board of India (Insolvency ResolutionProcess for
Corporate Persons) Regulations, 2016)

8l{ RELEVANT PARTICULARS
1 | Narme of the corporaie debbor afong

REMARKS
ACCIL Corporation Private Limited

Upparapalayam Road, Edapal
Mabile ; +51- 70592922400, Em

Alemadhi Semen Sation (A Unit of NDDE Dairy Services)

avam Posl, Alamadhe, Chennai-BH0052
all: purchase@alamadhisemanstation com

INVITATION FOR BIDS {IFE), LOCAL COMPETITIVE BIDDIMNG (LGE)
IFE Reference No - ALSS/RGMISSS/PURILCEIZ025-26/1D-954 & 955

MOE, Alemadhl Semen Station 5 progosng the following woeks uncer “Rashiriva Gokul Mission
(RGM)", Bigs ara invibed from efigbls bidders for-the ‘work specified balow-

Detadad information s mcluded in the vitalion
for Expeassion of Intarast,

Employess on roll as on Mew 30, 2025 - 213
Contraciual staff as on Mov 30, 2025 = 52
Interms &= on bMay 30, 2025 - 6

B | Cuanbty and value of main producks/
servcas sold in st inancal yaar
Mumber of employees! warkmen

_|WinPANCIN/LLPNo. | CIN-UB999RJISSIPTCOZSTS2 — TEsid Coat | Event =
2 | Addness of the registerad office Plol Ma -1, Raj Mahal Palace Schema Sahkar 5. Description of works/ (7] incl GSTI|  Start Eldl “';:::E%Tr
Circle, Sardar Patsl Warg, Jaipur R} In 302001 I, eyl Duration | Close Date | °F- 0 =i

3 | URL of wabsila hilps.www.acalcrp.in 1| Fans & Misl Togging syslem for bull shed | 80 Lakh/ | 1009220250 29122025, 15:00 hrs

4 | Detailz of placa where majonty of Commarcal Plot Ra. 1, Rajmahal Flacs Scheme & Callection Yard (P & P-Hy underBGK | 2 Moealhs | 2801220085 | 2912 3025, 15:30 hes
fived sseats ane locaied Sardar Pated Road, Jaipur, Rajasthan, India 555 dlamadhi Semen Stalion, Chanrai

5 | Installed capacity of main products! =172 rooms at Holiday Inn, Jalpur City Canlre — 2| Procurement'Supply of Al Consumables 10,92, 2025 29.12 2025, 15:00 hrs
SRVICES B, 250 sq. mL & LMZ Transpart & Distibifon- RGM 29122005 [ 29,12 2025, 15:30 hs

Rayalaseama

For furlher datails partairéng to IFS and for

downloading bid documant, piaase visdt website,
withw.alamandhisamanstation, com and for ary clarfcabion please confacl Purchags, LM 55, Chonrak
G052 NE: Any carrlgendum | madification ete, will be postad only on the above webs(ie,

lssued by Genaral Manager

B | Further detalls mcluding last avadable|Details available on the website of the Corparale
fmancial statements (with schadides) of |Dabbor at hittpshwww.acclceg in

wo years, Fsts of crediors, relevant
dates for subsaguent events of [he
process.ane available al:

o | Elignility for resalution applicants under
section 25(2)h) of the Code is avaiable
at

10 Las dals for receiplof aupression o eres
11 |Date of is5we of provisional kst of
prospeclive raaalulion apolican!s

S g e e o e et R e PR S SLFTO S =R A

ﬁ:!;l!'.-i availabla an the websile of the Corparala
Debior af htips:Vwwa. acoilzirp.in

| Decanber 25 202%, Frday
Jarmuary %3, 2026, Monday

CORRIGENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GUPTA POWER INFRASTRUCTURE LIMITED

(Under Regulation 364 (1} of the Insalvency and Bankruptey
(Insolvency Resolution Process for Corporate Persons) Regulations, 20146

This 15 with reference io the Form G dated Z511/2025 issued in aocordance wilth Insolvenoy and
Bankrupley Code, 2018 and Insohvency and Banknipley (Insslvency Rasolullon Process for
Corporate Persons} Requlations, 2018, the last date of receipt of Expression of Inferasd siands
exlanded for 7iseven) days, accordingly revised dales for evanls subsequent bo isstance of
FormGand IEQI

12 [Last data for submission of obsachons 1o
provsioanal st

13| Date of issue of final fist of prospeciive
resalulion apghicants

14 | Date of issue of infammasion memerzndum
avalualion matrix and request for resolulion
ptans Io praspeciive resakition applicants
Last dabe for submission of resalulion plans
18 | Process email id fo submit EOI

Sdl-

Chandra Prakash

Resolution Professional of ACCIL Corporation Private Limited
IP Reg. No.: IBBINPA-002/P-NO0GE0/2018-2019/1 2023

Reg. Add: 1111, 11th Floor, Indra Prakesh Building, Barskhemba Road, New Delhi, Nabions
Capdal Territory of Dedi, 110001 [Authonzation for Assignmsent valid il 31.12.2028)

Chandra Prakash has been granted & cerfdicate of registrafion to act &5 an Insolvency
Prafessional by the Insolvercy & Bankruploy Board of India and has been appointed as he
Resoltion Professional by the Hontle MNational Company Law Tribumal vide Oedar dated
Wovember &5, 2025

Email ID for commespondence: ip.accilcorporationiimgmall.com

Reg Email 1D; cppumbaz4iA@gmail.com

Date: December 11, 2025

Placa: Jaipur

Jenuary 10, 2026, Saturday

danuary 20, 2026, Tuesday

January 25, 2008, Sunday

5 February 24 2026, Tuesday

ip.accilcorporation@gmail.com

8. | RELEVANT PARTICULARS ! TIMELINES
#l | Lastdate for receipt of expression 17" December, 2025

of inerast | (Extended from 1_IZI' December, 2025
11. | Date of izswe of the provisional list 27" Dacamber, 2025

of prospectve resolution applicants IExtended from 207 December, 2025)
12, | Lastdate for submission of 02" January, 2026

(objections to provisional list applicants | {Extended from 26 December, 2025)
13 | Daba of isswe of fnal list of 07" January, 2028

prespectiva rasalulion apalicants (Extanded from 30" December, 2025)
14, | Date of isswe of information memorandum, 107 January, 2026

avaluation malrix and request for resolution | (Extended from 037 January, 2026)

plans o prospective resolubon applicants |
15 | Lastdate for submission of resoiution plans 107 Febmary, 2025

{Extended from 03" February, 2026)

16. | Process email ID fo submit EQI | Ip.guplapowen@omal com

Mote: The ofher contents and the termns of the Form G dated 2501172025 shall remain saeme

Date: 117 Decamber, 2026
Place: Surad

Sdi-
CA. Pradeap Kumar Kabra

RF for Mis, Gupta Power Infrastructure Limited
IBBI Ragistration No.: I[BBUTPA-00/IP-FUA104 201718117590

Email: ip.guptapoweri@gmail com

Frospestus

(THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY. THIS 15 NOT A PROSPECTUS ANNOUNCEMENT. THIS IS A CORRIGENDUM TO PROSPECTUS DATED
DECEMBER 08, 2025 AND DOES NOT CONSTITUTE AN INVITATION OR OFFER TO ACOUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. THIS PUBLIC ANNOUNCEMENT 15 NOT
INTENDED FOR PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA)

Initial Public Ofer ol Equity Shares on the Small and Mediem Enferprises platiorm of BSE Limited [“B5E SME") in compliance with the pravizions of Chapter 1X of the Securilies and
Exchange Board of India {Issue of Capital and Disclosure Requirements) Regulations, 2018, as amended (“SEBI (ICOR) Regulations™).

:\TH::L{HL

STANBIK AGRO LIMITED

{Formerly known as STANBIK AGRD PRIVATE LIMITED)
(Formerly known as STANBIK COMMERGIAL PRIVATE LIMITED)

CORPORATE IDENTITY NUMBER:US1909GJ2021PLE120155
Our Company was ongenally incorporated a5 4 Private Limited Company by the nama of “Stanbik Commescial Private Limited” on February 10, 2021, under the provision of the Companies
Act 201 3 bearing Corporate kentification Number US1 209G 2021PTCT 204 55 issued by the Reglstrar of Comganies ("ROC"), Central Regisiration Gentre (“CPE). Subsaguently, the
naime of Our Company was changad to “StanbikAgrg Private Limited” on March 21, 2024 and a fresh cestificate of incomporation was issued by the Registrar of Companses, Central
Processing Centre, Qur Company acquired & partnershép firm Jay Chamunda Trading Company’, owned by gur promoters Ashokbhai Dhanajibhai Prajapati and Chirag Ashokbhai Prajapati,
on March 22 2024, under the terms of & Business Takeover Agreement: Thereafter, Qur Company was converted indo Public Limited Company under the Companies-Act, 2013 and the
name of Dur Company was changed to *Stanbik Agro Limited” vide a fresh Certificate of Incorporation dated July D8, 2024 cansequent upon conversaon from Privaie Limited Company io
Fublic Limited Campany beanng Corporate identification Number US1909GJ2021PLCT1 20155 issued by 1he Regisirar of Companies, Central Processing Centre, pursuant to a cerfificale of
incorporafion issued by Registrar of Companies, Ahmedabad, Gujarat, Por detadad information about our company, see "History and Cerlain Corporate Matlers™ on page 138 of the

Registered Oftice: O 1106, Titanlum City Centre, Near Sachin Tower, 100 Feet Road, 5 A C, Ahmedabad, Ahmadabad City, Gujarat, India, 380015
Website: www stanbikagro,com, Email: infoistanbikagro.com, Telephone No./Mobile No.: +97 81602 74723

Company Secretary and Compliance Officer: Ms. Pooja Manthan Patel

OUR PROMOTERS: ASHOKBEHAI DHANAJIBHAI PRAJAPATI AND CHIRAG ASHOKBHAI PRAJAPATI
A THEISSUE M

{Please scan this QR code
to view the Prospectus)

ON DECEMBER 08, 2025.

INITIAL PUBLIC OFFERING OF UP TO 40,92,000 EQUITY SHARES OF FACE VALUE OF ¥ 10 EACH ("EQUITY SHARES™) OF OUR COMPANY FOR CASH AT A
PRICEQF 2 30 PEREQUITY SHARE (INCLUDING A SHARE PREMIUM OF 2 20 PER EQUITY SHARE) ("OFFER PRICE") AGGREGATING UP TO 2 1227.60 LAKHS
(THE “OFFER™) COMPRISING A FRESH ISSUE OF UP TO 40,92,000 EQUITY SHARES OF FACE VALUE ¥ 10 EACH AGGREGATING UP TO ¥ 1227.60 LAKHS BY
OUR COMPANY (THE “FRESH ISSUE"). 2,08,000 EQUITY SHARES AGGREGATING TO ¥ 62.40 LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET
MAKER (“MARKET MAKER RESERVATION PORTION"). THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION LE. ISSUE OF 38,84,000 EQUITY
SHARES OF FACE VALUE OF 10 EACH AT AN ISSUE PRICE OF ¥ 30/- PER EQUITY SHARE AGGREGATING TO % 1165.20 LAKHS IS HEREINAFTER REFERRED
TO AS THE “MET ISSUE". THE ISSUE AND THE NET ISSUE WILL CONSTITUTE 30.71 % AND 29.15 %, RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY
SHARE CAPITAL OF OUR COMPANY. FOR FURTHER DETAILS, SEE “TERMS OF THE ISSUE" ON PAGE 199 OF THE PROSPECTUS.

CORRIGENDUM: NOTICE TO INVESTORS
THIS IS WITH REFERENCE TO THE PROSPECTUS DATED DECEMBER 08, 2025 FILED WITH THE REGISTRAR OF COMPANIES (ROC), AHMEDABAD

The attention of investors is drawn to the following:
The Table depicting *Particulars of the Offer” under chapter titled “lssue Structura® on page no. 207 of the Prospectus shall stand repiaced with below mentioned:

Particulars to the issue Net Issue to Public®

Minimum Application Size

Application of above Rs. 2.00.000,
For Other than Individual Investors:

gxceeds Rs. 2,00,000.

For Individuals Investors wha applies for minimum application size:
auch number of Equity Shares in muliple of 4000 Equity shares of face value Rs, 10 such that minimum bid size shall be 2 lots with the

Such number of Equity Shares in multiple of 4000 Equity shares of face value Rs. 10 that shall be more than 2 fols and the Bid Amount

Maxdmum Application Size | For Other than Individual Investors:

applicable limits.

applicaton of above Hs. 2, 00,000,

Such number of Equity Shares in multiples of 4,000 Equity Shares of face value Rs.10 not exceeding the size of tha Net Issue, subject to

For Individuals Investors who applies for minimum application size:
auch number of equity shares im muitiples 4000 Equity Shares of fzce value Rs.10 such that the minimum bid size shall be 2 lots with

LEAD MANAGER TO THE ISSUE

WEALIH
MANAGEMENT

GROW HOUSE WEALTH MANAGEMENT
PRIVATE LIMITED

Address: A-B06, Privilon, AmbliBopal Road,
B/h. Iscon Temple, 5.G. Highway, Ahmedabad-
380054, Gujarat, India.

Tel. No.: +91 93204 18005

Email: ipoi@growhousewealth.com

Website: hitps://growhousewealth.com

LIMITED

REGISTRAR TO THE 13SUE

Purva
Sharegistry

PURVA SHAREGISTRY (INDIA) PRIVATE

Address: 9, Shiv Shakti Industral Estate,
J.R.Boricha Marg Lower Parel (East), Mumbai,
Maharashira, India, 400011
Contact Person: Ms. Deepali Dhuri
Telephone; +91 022 4961 4132
Email: newissue@purvashare.com

Accordingly, the any matenal commaunication and adverisements issued by or on behall of the Company in refation o the issue shall stand amended to the extent of and should ba read with
tha above
Mole: All capitatized tarms used and nod defined hergin shall have tha respective meanings assigned o them in the Prospectus dated Decamber 08, 2025 ("Prospectus”) filed with Ragistrar
of Gompanes, Ahmeadabad

COMPANY SECRETARY AND COMPLIANCE OFFICER

STANBIK AGRO LIMITED

D 1106, Titanium City Centre, Near Sachin
Tawer, 1040 Feet Road, S A G, Ahmedabad,
Ahmedabad City, Gujarat, India, 380015,
Tel No: + 91 8160274723;

Email: infoi@stanbikagro.com

t\;r:u]_fﬂﬂ*

Website: hilps

Investor Grievance Email:
investorrelation@arowhouseweaith.com
Contact Person: Mr. Hill Shah

SEBI Registration No.: INMODD013262

newiss

Website: wwv.purvashare.com
Investor Grievance Email;
urvashare.com

SEBI Registration No: INROOOO01112

Gontact Person: Ms. Pooja Manthan Patel

Jletanbikagro.com

issue related queries and for redressal of complainds, investors may also write totha LW

Date: 11" December 2025
Flace: Ahmedabad

website of our Company at htips/stanbikagm. com

Investors can contact the Company Zecretary and Compliance Officer or the Registrar to the Issue in case of any pré-issue or posi-isses related grsvances. grievances including non-
recelpt of letiers of alfoiment, non-credif of allofted equity shares in the respective bengficiary account, non-receipt of refund orders or non-receipt of funds by electronic mode, ete. Far all

All capitalized terms wsed herein and not specifically defined shall have the same meaning a3 ascribed to themin the prospectus

Stanbik Agro Limated is propasing, subject to markeat conditions and other considarations, a public issue of its Equity Shares and has filed the Prospectus with the Registrar of Gompanies,
Ameadatad on Decamber 08, 2025, The Prospectes is-avakable on the wiabsite of the Lead Manager at htps:)orowhossawealth.com, the websie of the BSE Le., www bseindia.com and

[nvastor shoold note thal irvestment in aguity shares Invitves a high degree of isk. For detags, imvestors should refer to and refy on the Prospactus, including tha sacton tifed “Hisk
Factors" of the Prospectus, which has been filed with ROC, The Equity Shares have not been and will nof ba registered under tha U5, Securities-Act {“the Securities Act™) or any state
securites lavws in United Sfates and may nof be issued or sold within the United States oo, orfor the account of benefit of; "L1.S, persons” (as defined in Regudations andar the securities
Act), except persuant to an exempiion from, or ina transaction not subjeci 1o, the regisiration requirements of the Securities- Act of 1933

Un behalf of the Board of Direciors
Far Stanbik Agro Limited
{Ashokbhal Dhanajibhal Prajapati)
Chairman & Managing Direcior
DiM: 09295498

EpapeT.fia

cialexpress.co

WWMW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Barclays India CEO: Some

IPOs are being mispriced

SAIKAT DAS
& RAJESH MASCARENHAS
December 10

A EUPHORIA IN India’s pri-
mary markets is leading some
companies to misprice their
initial public offerings,
prompting investor caution,
according to Pramod Kumar,
chief executive officer of Bar-
clays Plc’s India unit.

The country’s IPO machine
is breaking fundraising
records, with the surge under-
scoring how India’s capital
markets have matured into a
major fundraising hub, driven
by a swelling base of retail
investors and steady institu-
tional appetite even as sec-
ondary equities lose steam.

“Whenyousee such frenzy,
there is always likelihood of
some of the companies mis-
pricing their IPOs and there-
fore their stocks not doing
well,” Kumar told Bloomberg
Television’s Haslinda Amin.

“Aslongas majoritydowell,
the market will support,” he
said. Investors should tread

with ‘caution’ and track the
institutional  participants
coming in as anchor investors,
and fundamentals of compa-
nies, Kumar said.
Concernsaround stretched

valuations have intensified in
recent weeks, most notably
with Lenskart Solutions, the
eyewear retailer founded by
Peyush Bansal. The company
priced at several hundred

times earnings and faced a
wave of social media criticism
over its lofty valuation —
promptingalocal mutual fund
toissuearare public defense of
its stake.The stock whipsawed
onitsdebut,slidingas muchas
129% before clawing back
losses to end slightly higher.

About half of the 333
Indian firms that made their
debut this year are trading
below their offer prices,
according to data compiled by
Bloomberg, highlighting the
uneven deal quality in an
increasingly crowded market.
Larger offerings have fared
slightly better.

Kumarsaid global fundsare
likely to return to Indian mar-
kets next year if the US econ-
omy slows, while domestic
retail and institutional
investors are expected to con-
tinue deploying capital in
2026. Corporate balance
sheetsin Indiaremain healthy,
whileleverageislow,headded,
factors that should support
fundraising activity.

—BLOOMBERG

Kotak expects Nifty torise 13% by 2026

FE BUREAU
Mumbai, December 10

KOTAK SECURITIES IS seeing
a13% upside from the current
level for the Nifty 50 and
expectsittohit29,1201evel by
December 2026 initsbase case
scenario. The brokerage also
sees various tailwinds for gold
and silver even after a stellar
rallyin 2025.

“We hold a favourable view
of the Indian market compared
to our earlier stance, as the
earnings outlookhas strength-
ened amid resolute govern-
ment action. Moreover,some of
our earlier concerns—particu-
larly around high valuations
and the risk of earnings down-

Stay alert. Stay safe.

grades—have already played
out toameaningful extent over
thelast 12—-15 months, reduc-
ing downside risks and improv-
ingthe overallmarket setup,’it
said in areport.

While Kotak expects only a
moderate pick-up in earnings
inFY26E,itseesastrongrecov-
ery in the net profits of the
Nifty-50 Index in FY27E, sup-
ported by improving funda-
mentals and a relatively
improving macro backdrop.Its
preferred sectorsinclude BFSI,
Information  Technology,
healthcare,and hospitality.

Its Head of Equity Research
Shrikant Chouhan said on
Wednesday, “Right now,weare
not expecting flow reversal

‘We categorically state that Edelweiss has no connection with these
fraudulent applications, groups, channels, or individuals. These
activities are entirely unauthorized and illegal.

We have reported these incidents to the Police and strongly urge the
public to remain vigilant. Do not engage with or invest through any such
platforms. Edebweiss entities will not be liable for any losses or
consegquences arising from such fraudulent activities.

Edelweiss Global Wealth Management Limited
Corporate ldentity Number: U67100MH2007PLC353035

Registered Office: Edelweiss House, 15" Floor, Off, C5.T. Road, Kalina,
Mumbai - 400 098 Tel No.: +91 22 4079 5199

from foreign investors,
changes in global markets can
actuallyreverse flows from the
US to India”

The report said one-year
return of the Indian market
has been quite mediocre,
though the three-year perfor-
mance remains very strong.
“Primary market activity con-
tinues to attract robust inter-
est from both institutionaland
retail investors, reflected in the
large number of new listings
on the main exchanges,’it said.

Chouhan said in 2024 and
2025, the primary market —
IPO and QIP issuances — has
suckedalot of liquidity.Inaddi-
tion,in 2025 till November,we
saw outflows close to $25 bil-

Wakefit's IPO
subscribed
over two times

THE IPO OF Wakefit
Innovations was subscribed
to more than 2 times on the
final day of share sale on
Wednesday. The 21,289-
crore issue got bids for
9,16,72,720 shares, against
3,63,53,276 shares on offer.
Shares meant for retail
individual investors
subscribed 3.17 times,
while the quota for qualified
institutional buyers
received 3.04 times

subscription. PTI

Crompton

Crompton Greaves Consumer Electricals Limited

CIN : L31900MH2015PLC262254
Registered & Corporate Office: 05GBD, Godrej Business District, Pirojshanagar,
Vikhroli (West), Mumbai 400079. India
Tel: +91 7304575254
Investor Support: crompton.investorrelations@crompton.co.in Website: www.crompton.co.in

lion. The market is finding it
difficult to sustain at higher
levels because a lot of inflows
are diverting towards the IPO
market, he said, noting that
IPOs have seen higher share of
OFS versus fresh capital issue
due to which flows go directly
tothe pocket of the promoters.

In its bull case scenario
whichvalues Niftyat 10% pre-
mium (at 22.0x) to 10-year
average PE of 20.0x on FY28E
EPS of 1,456, it arrived at
December 2026 Nifty target of
32032.Inthe bear case,where
it values NIFTY at 10% dis-
count (at 18.0x) to 10-year
average PE of 20.0x on FY28E
EPS of 1,456, its target is
26,208.

STREET SIGNALS

We have become aware that fraudsters are falsely claiming association
with Edelweiss Global Wealth Management Limited and Edelweiss
Financial Services Ltd. (EFSL) subsidiaries. These scammers are misusing
Edelweiss name, logo, and brand through fake \WhatsApp groups, social
media channels, and fraudulent mobile apps {including "EDELHNW,
"EDELHNW+", "EDELPRO"), impersonating our officials and circulating
fake trading advisories and investment tips.

Corona Remedies
issue booked
137.04 times

THE IPO OF Corona
Remedies received 137.04
times subscription on the
closing day of share sale on
Wednesday. The 2655.37-
crore IPO received bids for
626.5 million equity shares,
against 45,71,882 shares on
offer, according to the NSE
data. Corona Remedies on
Friday mobilised 2195 crore
from anchor investors. It has
fixed a price band of 1,008-
1,062 per share for IPO.

PTI

NOTICE

Special Window for Re-Lodgement of Transfer Requests of Physical
Shares

In accordance with Securities and Exchange Board of India (“SEBI”) circular no.
SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97 dated July 02, 2025, shareholders are
hereby informed that a special window has been opened, for a period of 06 (Six) months
fromJuly 07, 2025 till January 06, 2026 to facilitate re-lodgement of transfer deeds, which
were lodged prior to the deadline of April 01, 2019 for transfer of physical shares, and
rejected or returned or not attended due to deficiency in the documents/ process or

otherwise. During this period, the securities can be re-lodged for transfer with the
Company, and the shares that are re-lodged for transfer-cum-dematerialization shall be
issued onlyindemat mode.

Shareholders who wish to avail the opportunity are requested to re-lodge the transfer
request of physical shares within the above-mentioned timelines, to our Registrar and
Share Transfer Agents (RTA), Kfin Technologies Limited, at einward.ris@kfintech.com;
Contact number: 1800-309-4001, Unit: Crompton Greaves Consumer Electricals Limited,
Selenium Tower B, Plot 31-32, Financial District, Nanakramguda, Serilingampally Mandal,
Hyderabad-500 032. Relevant shareholders(s) are encouraged to take advantage of this

onhe-time window.

The Company's website, www.crompton.co.in has been updated with the details
regarding the opening of this special window and further updates if any, shall be uploaded

therein.

Place: Mumbai

For Crompton Greaves Consumer Electricals Limited

Date: December 10, 2025

m
o9 ©

Kolkata

Sd/-

Rashmi Khandelwal
Company Secretary and Compliance Officer

ACS - 28839
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r*='‘;'I='IT{ZI-III»III.'| FOR STREAMLINING OF CUSTOMER-FACING CHARGES Draft Released NEW LABELLING RULES IN THE WORKS : o
= ° y . :
-RBI Talks to Banks on Uniform Fee [rmemenss  Clothes, Home Linen -
- I'III'ICOI'_DUI'E :

“Disclosure, Removal of Overlaps ™= mayhaveto TagCare, -
Our Bureau . . # ™ =

Regulat[}r seeks break-up of I{]an processing charges, facilities that can be offered across branches | Jew belhi: The Anual Surves of Orlg]n Fabrlc D Etalls —.,

- Charge Clarity rosta gl widhere e e | s | Moveto help Indiamatch global practices ¢

~"=New Delhi: The Reserve Bank of  RESERVE BANK FOR \! 2 lﬁﬁﬂﬁﬁnﬁrgﬂ it :ﬁ;ﬂ&ﬁﬁﬁﬁ:ﬁtﬁf it ﬂ?ﬁﬁﬁﬁﬂﬁﬁ Kirtika Suneja . S

=India (RBI) has started discussions Uniform disclosure average balance row down thelistof charges appli- faced by an establishiment and rea- L T

~with banks on creating a uniform cable to the personal loan seg-

i)
@ =disclosure  tomplate for  serviee :“F?E:‘tteh%?mﬁ rg::ggipfg; o ment,” the executive added.
=charges and eliminating overdap- 22— "~ " as penaitios Earlierthismonth, RBI governor
“ping fiees, as the regulator pushes Elimination of ; Sanjav Malhotra had saidafter the
w—forstreamlining and standardising  overlapping, monetary policy review that the

regulator bad been focusing on
improving costomer services and
had taken a number of measures
inthisregard.

: In August, the finance ministry
I had informed the Lok Sabha that
in alignmentwith the spirit of fi-
nancial inclusionand implemen-
ting customer-centric banking,
most PSBs had removed the mi-
nimum balance chargesfor gene-
ral savings bank accounts as
weldl, while some had rationali-
sed the charges, as per their bo-
ard-approved policy

seustomer-facing charges, said peo-
=ple familiar with the matter.
=~ Most state-run banks had remo-
=ved penal charges for non-mainte
—nanceof minimum average balan-
_-ue earlier this year after a nudge
= =from the government.
= "It is being discussed if there
_, ctan he a uniform disclosure
ra =template for service charges
cacross banks, including a detai-
sled break-up of loan processing
= __—rharges, covering all compo-
—nents levied by banks from the
=receipt of a loan application un-

redundant charges

of [oan processing |towards improving
charges customer services .

Hueries emailed to the RBI did
notelicit aresponsetill press time.

Another bank executive said len-
ders are examining the suggestions
made by the RBI last monthand will
provide their inputs after Internal
discussions among both private
and public sector banks (PSBs).

til its sanctionor rejection,” a se-
nior bank executive said on con-
ditionof anonymity

The banking regulator also
wants banks to prepare a list of
services or facilities which can be
offered to customers across bran-
ches, including the home branch.

sons for remaining unregistered, ac-
cording to a draft questionnaire re-
leased by the statistics minisiry on
Wednesday The calendar-vear sur-
vey is scheduled to begin in January
2075, Meanwhile, ASUSE 2025 iscur-
rently underway and its findings
willbe released in March next year,
The ministry of statistics and pro-
gramme implementation has invited
feedback on the draft survey sched-
ule from policymakers, researchers
and industry bodies by December 20,
ASUSE is conducted to measure key
economic and operational character
istics of unincorporated non-agri-
culiral establishments in manufac-
turing, trade and other services (ex-
cluding constructlon), the minisiry

said ina statement.
“The data serves as a

Gujarat Mineral
"f Development

BH DG Curpuratmn Ltd.

FLIELIG THE GADWTYH 18 Giepromasd of G

prel Friwpesd |

Hﬂr.,

wiwnw.gmdcitd.com

’C Partners
To Build Rare Earth Processing Facility

key input for policy-
making, supporting
MNational Accounts Sta-
tistics, fulfilling the re-
quirements of Minis-
tries such as Moo Mi-
ero, Smalland Medium
Enterprises (MSMIE),
Textiles, ete, and other
stakeholders  empo-
wering them to make
informed, datadriven
decisions,” it added.

The survey will cap-
ture data on various as-
pects like workforeos
slze, gross value added,
emoluments paid, fixed
assets, outstanding
loans, ownership type,
nature of operation,
registration status, use
of ICT!

New Delhi: If vou've ever wonde-
redabout the exact materials used
in your clothes and home linens,
you may soon be able to find out.
Indiais workingonanew labelling
rule for apparel and home textiles
sold in the country that will make
it mandatory for manufacturers to
share details such as the fibre
used, arigin and care instructions.

(Mficials say the move will help
India match global practices, sup-
port better recveling and ensure
shoppers aren’t misled about fibre
compositions ororigin claims,

“Proliminary talks are going on,
and we've done some stakeholder
consultations,” sald an official
“Things are yet to befinalised.”

Disclosure and display of country
of arlgin, fibre composition, wash
and care instruction are mandato-
ey indeveloped countries,

India produced about $175.7 bil-
lion worthof textileand apparel in
2024, Textile and apparel exports
during the April-October period
stood at 22004 billion.

“Themove is in consumer interest
as it will help demarcate cheap im-
ported products from the ones local-
Iy produeed in thelightof India sig-
ning many trade agreements,” said
arepresentativeot thecottontextile
indusiry who participated in a re-
cent stakeholder meeting.

Experts said it is also essential to
know the fibre content o ensure
that the cloth is compatible with
textile recycling processes or
whetherithastobediscarded enti-
rely 1t will also help retail chains
tomanage theirsupplies.

“The proposed repulat ion onman-

awareness and protect conswmer

44

O O A T T T

o
v T - =
Thread Counts o
Govt Consumers bo get
=+ mulls accurate info before =
labselling buying; protection =2
rules onfibre, | frommislieading z
care, origin Claims Tg =
Mave to match India's é@i ==
labelling rules with -
glahal standards o U _??' =
Labels help tennu &
products’ recyling :
by showing their E
composition g4 =
datory labelling of readymade gar- -5'
ments andmade-ups articles sold in ;—E‘;
India aims to enhance consumer =

interests from absence of informa- =
tiom about fibre composition, dis- _'

play and disclosure of country of =
origin, wash and care instructions =
to safeguard againstthe inaccurate =
ormisleading product claims,” said =
another industry representative.

The textile ministry is working -

36

=

onanaction plan wboost the texti- =

le waste value chain as part of =
which it aims to make mandatory =

]

a certain amount of textile pro- 2

ducts in government procurement

Lo e made of recyeled materials, -

and Indian standards and 'I.‘E"l‘tlfl
cation on recyeling,
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GMDC, one of Indla's leading
mining PSUs, invites Eols from
gualified EPC partners to
engineer, procure, construct
and commission full scale
Beneficiation and Concentration

Eol No. GMDC/KEP/02/25-26

Eol document available
for download from 11/12/2025

=

i plants forits REE programme.

.= . : i = ; :

- Gujarat Mineral Development Corporation Ltd, | GMDC Ltd. 'Khani] Bhavan', 132 Feet Ring Road, Vastrapur,
= (A Government of Gujarat Enterprise) Ahmedabad = 380 052, Gujarat. India

na

&5 =
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|N THE HON'BLE HIGH COURT OF M.P., INDORE BENCH
ORIGINAL JURISDICTION

CORRIGENDUM TO FORM G

To Download Eol Document Visit:
www,.gmdcltd.com

Due Date for Submission
12/02/2026 up to 17:00 hrs IST

5. E. RAILWAY - TENDER

PUREBA BARDHAMAN
ZILLA PARISHAD
e-NIT-101 of 2025-2036, e-NIT-102 of
2025-2026, e-NIT-103 of 2025-2026,
a-MNIT-104 of 2025-2026, e-MIT-105 of
2025-2026

Tendar Ref Mo.- DE e-NIT-101 of 25-
28, DE e=NIT-102 of 25-26, DE a-NIT-
103 of 26-28, DE a-NIT-104 of 25-26,
DE &-NIT-105 of 25-26
o-Tenders are invited from repuled and
respurceful agancas for Running waler
arrangermnenl & Rural Road within Purba
Bardhaman District. Closing dale of bid
submission are wpto 0B.O1.2025 &
09.01. 2025 raspaciivaly. For Turiher
details, pleass log on websila
pnders.goy.in
District Enginaar
Purta Bardhaman Zilla Parished

IN THE MATTER OF THE COMPANIES ACT, 1956 INVITATION FOR EXPRESSION OF INTEREST FOR DRMIENGE, South Eastern Rallway,
1 INTHE MATTER OF:- WS. MAIKAAL FIBRES LTD. (IN.LIGN.) GUPTA POWER INFRASTRUCTURE LIMITED bk st Tor i o Batiatt of
%-‘ COMPANY PETITION NO. 08/2005 [Urdir Reguiation 364 1) of the Insatvancy and Banknipley the President of india invitas E-Tendar
E g-ﬁUC‘l‘lﬂN s\_ﬁ.LE Mn-ncE {Insotvancy Resalution Procoss for Corporale Pemsons) Regulnlions, 2016 ikl S e
= 2 This s with reference fo tha Form G dated 2512025 lssued in accordence with Insabency and Ope s ifers
- = Pursuant ta the orders dEIle'.imﬂfzﬂis of the Hon'ble Hl.gh Court of M.F, Indora Bankaupley Gode, 2016 and Insclvercy and Barknpicy (Inschuncy Resaiufian Process far nod Blowed against this tendar, and any
¢ —} Banch, e-Tenders are imviled in respectof saleof the following assets! properties of Corporate Persors) Requiations, 2016, the lest dats of receipt of Expression of Inkrest slands such manual offer recelved shall be
- the company {In-Lign.) on “AS IS WHERE IS AND WHATSOEVER THERE IS extended for 7(sewen) days, according’y revisad dates for evenls subsequent to seance of ignored. Tender Notice Mo.: CKP-WEST-
=| BASIS" from the prospective buyers - Fom G and B0 25-26-34, Date: 09,12.2025. Neme of
©3_Z] Lot Mo 1=Land:= Land ﬂmﬂsuﬂnﬂ 2 B33 Hectares situated al Khagra No 21816, ;;'L——.—.M TIMELINES work: Construction eddifional floor at
© | Gram Panchayat Dongergaon, Khargone main road, Tehsi-Kasrewad, Dist.- 10 | Lest dafe for receipt of exprassion 47" Depember, 225 New El Bullding o sccommadate Train
—| Khargone (M.P)., Buildings: Security cottage, Weigh Bridge, open compaund, it (Excnded ram 10° Decambar, 2025) Mariagamani. Syatacs (TRS} af
¢.g._—| 36ed room, pre clearance, Ginning Hal,  dust rooms, Press Hall int house, Bales | | 11. | Date of ssue of fha prasiona st 21" December, 2025 Y s S e S
| Storage Godown, Stora & Rest roam, Toilat Block, Stare, Office! SIff Cuartars with of prospaciive reschution applcants (Extendsd from 20" Decambar, 2025 R :
| bnilet, Open well Pucea, UG W, Septic Tank Boundary wal. 5| iomt oo - mbraiios ol 02° Jancary, 2025 1,41,71,854 76, EMD: € 2,20,800. Cost
Q - Lot No.2- Plant, Machineries and other assats:- Plant & Machineries:- Doubie | || ctfectons b pousirel It miants .mmw‘ v st aiiatat b s
—| Rofler Ginring Machine (suppber KK Engineering, Ahmadabad)-10 rios., Seed : e
2| Serew Conveyor-1 na., Double roller cofton ginning machine-1 no. Bale fhaby) | Papaci smbslon nopkartx (Exctand=d from 307 December, 2025) sl welisile hitp:iwww ireps.gov.in. The
| Press-1no., pump and molor 3p-1 o, Electicals Paned Board, S Plats (covering | | 14 | Bt of fsue o inforeaton memerandhun, | 10" Joruiry. 2025 i pus/, el o el v el
3| serewconveyor)-80no. MS Plale- no. Gala-200. Trees and oher assets, | b AR Digital Signature Certficale & must be
| The details of Reserve Price and EMD are as under-- T ) (ICAGeCiin e ppea registered under on IREPS Portal. Only
| The details of Reserve Frice 15 | Lasi ciae for submission of resohsion plars. | 107 Febnaary, 2025 : ieiEsie A
7 LotNa, Dascription ReservaPrice{As.) | EMD(Rs.) (Esrndlzd from 03" Fabnuary, 202¢) registered renBidder can pankicips
r;g h Land &Buding 3,36, 50,630, - T,85,163/- 16. | Process emai i0 1o submil EQI ingptapoverDgmai com x H“"”:;"::::ﬁ:;";ﬁ::;ﬁ
- a UM 1
2 Plbek e Machingny il otie sty | S0 AN - Wote: The cther conlents and he lems of e Fomn G dated 75/1/2025 shal remain same IR a-andaring. Nots: 8-Tander Forme
E E] Eomposits Lot (16:2) 3,24.04,050/- 3280405/~ | | Dale: 11" Decamber, G5 Sdi | | st b issiond e of cast to all ienderers.
e Nmi' ; - Place: Sural I fof i, Gupa P u“. I'mn : “""'L:;:’; {tuthority— Railway Board's lsiter no.
= h Frll:n:{ ;uhe; Hﬁﬂ 1hF :ﬁiml;ﬂhﬁ:;;'slﬂ ﬁ;ﬁ:lf:ff :?;E'WLTE IBBI Regiglralion Mo.: BRIPA-DIUP-PO1104 201 7-18M1790 2020/CE-NCT/IE/GCCIPolicy did.
3 i es of the compeny (In- Lign), & ihe interested buyers are Email: ip gustapowerBgmal.com 16.07.2020) [PR-83T)

£ 98

88

requesied o follow the advisonyissuad by the District Administration in the intaras
af their own wall-baing and in publicinterest.

i}  Thededails of proparty of the Company (in- Lign. ) is mentionad in valualion repart
fied befara Hortle High Gourt of MP, Indare Banch, The prospectie buyer
shoud abzo peruse he valuation report elc. in detad by visiting the office of the
Offizial Liguedales, Indore an any working day betwiten 2,00 PM to 3.00 PM fromm
date of adverisemenl to date of inspection as above and may also verify the
refevand Revenue reconds! location map directly from the Revenwe Autharites, il
any, 30 required so &s to fully satisfy themselves before paricipating in the
proposed e-auction, No contention of any kind if any, shall be enerteined by the

I KOLKATA MUNICIPAL CORPORATION e - TENDER

ABRIDGED NIT
The CME (SWM), KMC invites e-tender onling item rate two bids
systam for following work -
MNIT HNo. KMC/SWM-IIHQ/018/2025-26
TenderID: 2025_KMC_971108_1

[€5] EAST CENTRAL RAILWAY (69

E-OPEN TENDER NOTICE
(Open E-Tender Natice No. L-Open-25-26-
17, Dated - 05122025
Tha Direl, Rly. Marager (ElaclGY Sonpur far
andan bithall ol the president of India irviles
‘O E-Tencar Tt ‘-cllr.r.uiuﬁ ks, This
lasl date of online E-Tendering i

Eg = (Cfficial Liguidatarin this regand in future. Mame af the Waork ;| Restoration of KMC owned two (02) nos, 27122025 up to 1230 Hrs. All Infarmation
i) In ordar fo particinate in on-ine e-auclicn, tendanars have 1o pay {per lof) a nan- breakdown dozers along with one (01) month Operation and and lepder documents related to E-Tender
= refundabia e-auction participation fee of Rs.1,000{Rupsas One thousand cnly) i | ; ] 5 avalabie onwebste www_ireps. gov.in

& inthe account of s-Auction of Assats by e Dffical Liquidaler®, Curmant Aeosurl M“'“"‘f"““‘; of “""';’ d".‘“‘l', Es“mla“.’d '?‘:‘"”“l = Cpen; f“”""’,st SLMa. : 1, Name of Work : [ A BGS-

© 4 No.022002100247955, Purjab National Bark, Sitlamala Bazar Branch, indore, | | MMO™€Y © RS. 76,000.00; Period of Completion : Resloration: 21 days; Elacirical wark in connaction with
2| Branch Code-021200, RTGSMEFTIFS Gode PUNBOO 200 ard samemaybe | | © &M : 01 month; Lastdate and time of submission of bid: 12.00.2028 | | oament of station building with
g macde oy 221 2/2025 41 06.00 PM. up to1 PM.; The bid farms and other details are available on and from : priovision af 2nd entry, extansian af FOB and

£y The tenderars shoukd submil thele oniing offer through the website- 09,12,2025 - & PM; from the website | https:/letender.wb.nic.in or addilional PF shed with replacement of AC
. hitps:Nolauction.enivida.com. https:/iwbtenders.gov.in. sheat of PF. {ii] A1 HUFP:- Elcirical wark in
=i The intending purchasersibidders are required bo regsier thelr name al Py n connection wilh constugiion of Goods

L hitps:Nolauction,enbvida.com and get user |0 and Password are get iralning on e Tiractor GeneriEEM, HM'I: bl ':,F"mmn il peroceags allics, labours and manchant failses and

na e-auction from  Mia RailTel Corparation of India Lid. Customer Care numbar of e- rate bwa bid sy stems for the follawing works: (¥ M AYFM:- Concretzation of wharl,
A Mivida Team - +01-11-40608080, Sh, Askesh Kumar-355030614.Sh Sitesh | [ 1) NIT No.: - EHNINIZI01/2024-25 Approw. Cest (In Rs) @ 644181500

& o  renian-8448263892, Sh, Navnest Mishre- M-8355030630, Sh, Amrendra Kumer Mame of the Work: Renovation of waterbody near 70, Manicktala | | garmest Money fin Ris - 728, 800,00, Cost

R —M-B44EIRA0E0, Sh. Abhishek Kumar- M-2355030617. Main Road at ward-32 under Borough-lll; Estimated Amount : Rs. of Tender document (In Ra) (Man-
v} Afler successful e-auction, a fad amount of Rs. 12000 will be charged by e- 79,07,730.00; Earnest Money | Rs, 1,60,000.00; Peslod of Completion refundable) @ 00.00, The above Tendsr
5 auction agency- Mis RalTe Comparation of India LA nom successtul bicder. :120 Days; notice is aveilable on Website-

£ Y ull) The EMD amourd (Interast frea) should be deposited by way ol NEFTIRTGS in the i 26/R www.ireps.gav.n RIGHT OF RAILWAY TO

B aceountof “e-Auction of Assets by the Official Liquidator”, Current Account ff;ﬁ";’ﬁ?ﬂ:ﬁ?ﬂiﬂm Lnd construction of ghat at| [DEAL WITH TENDER : Rallway
—] No, 0212002100247959, Punjab National Bank, Silamata Bazar Branch, Waterb in DI .|'| Pall Madhur Thakur | rd no.-113 Administration reserves the right fo

& | Indore, Branch Code-021200, RTGSINEFTIFS Code PUNBOD21200. The asi ody In Dinesh Pally near Madhur Thakur In ward no.-113, | | one | modity or o cancel e fandars

tn=|  date for submission of onling offer along with EMD tender fea with supportive | | under Borough-XI; Estimated Amount : Rs. 16,29,453.00; Eamest| | e assigning any rason

9y

ﬂ wilh auto Sme extansion aof 10 minutes each tima if the bid is mada in the ksl The Director General {Roads), KMC invites e-tender online """ ﬁ%
= minutes bedara closa of p-auction il saka is conchudied. percaniage rale two bid system for following warks: -
S x)  Pricrily wil ba given (o the lenderers purchasing Gomposite Lok no.3 (A assels 1) NIT No.- KMC/ROADS 2025-2026/682 (15t Call) e mwﬂm_tm-rr Wm
g_'_ aru_d propertiesallot 142) ; Mame of the Work : Repairing of Amritalal Mukherjee Road from PR.
é ) a:maﬂiﬁ Is subjest 1o canfimmation by the Hon'ble High Goant of M., Indare no. 86 to Panchkari Road Junction in ward no.-125. Under BR-XVI; BASMATI EXPORT DEVELOPMENT FOUNDATION [ﬂEl] F]
3. e : : Estimated Amount {including GST & CESS) Rs. 18,84,128.67 (Excl, il
E Al Enﬂ?&ﬁ’m@ﬁﬁﬁsﬁmﬁm the saulm m&mﬂ% Contingency AMT); Earnest Monsy @ Rs. 38,000.00; Period of (Founded by APEDA, Ministry of Commerce)

documents 5 Z2M 20025t 06.00 PM.

The official Liquidsior shall not be hald responsible for the problam of imemedt

cannectivity, network problem |, system  crash down, power feilure and such

reason.

i“y The e-auction will be conducted through the website
hitps:Nolawction.enivida.com on 31122025 betwean 1.00 P.M to 3.00 PM.

Wil

athar parties having intzrast in tha mattarof company (In-Lign. ).

xiil] The offer details of above e-auction along with terms and condifions of safe ara
available in the wabsile https:Volauction. enivida.com,

aiv) Tha Tams and Conditions herein abowe, may be ralaxed’ rescinded! stipulated
further by Honble High CourliOfhcial Liquidator alany Sme.

Moy : Rs. 33,000.00; Period of completion | 90 Days; Last date and
time of submission of bid ; 10.041.2026 - 12 Noon; (for S1. Mo, 1) &
13.01.20286 = 12 Noon; (for 5L No. 2}, Tha bid forms and olhar daetails
are avallable on and from : 12.12.2025 - 12 Noon {for 51 Mo, 1 & 2);
From the websibe: httpsifetender.wb.nic.in (for 5. No. 1 & 2).

Complation : G0 Days;

2] NIT No.- KMC/ROADS/2025-2026/681 (13t Call)

Mame of the Work : Repairing of Bhattacharjee Para Road from PRE
no-135A to 3051 in ward no 125, under BR-XVI; Estimated amount
(inchuding GST & CESS): Rs. 11,97,915.64 [Excl. Contingency AMTY,

Divl. Rall, Manageri|Ebect.iG),
East Cantral Railway!Sonpur
PRN41BISEE/ELECT/TI25-26/40

EAST COAST RAILWAY

Tandar Ho. CAOCRSPBBES-28-2025 |
T T CONSTRUCTION OF |
ROAD DVER BRIDGE [ROB8) 2X24.0 M
COMPOSITE GIRDER + 1X350 M
COMPOSITE GIRDER + 3X324.0 M
COMPOEITE GIRDER FOR RAILWAY
FORTION PROPDSED ROAD OVER
BRIDGE 1N LIEU OF LEVEL CROSEING-
335 AT E34/31-33 KM IN BETWEEM
JHADUPUDI RAILWAY STATION -
ICHCHAPURAM RAILWAY STATION MAIN
LIME UNDER KHURDAROAD DIVISION.

| Advartised valve :[EREETERETEETN
EMD : * 20,48,100/-, Pariod of
Completicn : 24 Months.

e e

Bidding Start Date ; 17.12.2025

Tendor Closing Date and Time :
AE1500 Hre. af 31.12.2025.

Manual alfars ara nol allowed BQBiI’\'SI this
tendar, and anmy such manual offor
rescaived shallba igraoned.

Complate miormation incleding o-Tendoer
documants and comigandurn i availabla
inwobstn wanw ineps.gov.in

PR-1E2CIR25-26

REP/Bhubaneswar

EAST COAST RAILWAY

Tandar Motice No. ST-OT-LHS-

HUR-524, [t : 03922005
LA S el B SIGHAL & TELECOM
WORK FOR PROVISION OF LIMITED
HEIGHT SUBWAY IN LIEU OF LEVEL
CROSSING MNO. 357 [BARUWA-
MAMDASA ROAD), JO-1 (DAITARE-
TOMKA], CT-29 (RAJATHAGARH
YARD}, CT-85 (HINDOL ROAD-
MERAMANDALIY, JB-12 [GHANTIKHAL
HNIDHIFUR-NARAJ MARTHAPUR), CT-
42 |DHENKANAL-SADASHIBAPUR),
CP.E8 (MATTAGAJPUR-KANDARPLUR],
AND LIMITED HEIGHT SUBWAY AT
TRESPASSING LOCATIONS
BETWEEN HEREJANGA-JARAPADA,
KANDARAPUR-RAGHUNATHPUR,
JAKHAPURA-JENAPUR, UNDER
KHURDA ROAD DIVISION.

T 4.1B.28,027.94, EMD ;
7 3,58,200/-

Bidding Start Date ; 12.12.2025.

Tandar Diate and Time : LISk 1]
HHL nf!i A2 21]2§

W manual offers sent by Pastl Courari
Fax or in person accapbed against such
a-lendars even il these are submitied on
firm's leter head and recaived 0 lirma.
Al such manual offers shall be
considerad invalid and shall bo rejecied
sumenarily without amy consideratan.
Complela informalion including e-
tender documenis ol Bz above s-lerder s
availably in websita : www. ireps.gov.in
Note : The prospective tendeners ane
advised 1o revisil the wshsite 15 days
belora tha date of clsing of tendar to
nate any changes /' comigandum issued
for his lender,

Br. Diviglenal Signal & Telacam Engenear,
PR-E84/0/25-26 Fhurda Road

TOR FOR OFFERS INVITED FROM FIRMS
SPECIALIZING IN IPR LAWS

The Basmall Export Development Foundation (BEDF)
invites offers from the law firms specialized in registration

ADB Lifts India’s
FY26 Growth
Forecast to 7.2%

Qur Bureau

New Delhi: The Asian De
velopment Bank (ADB) on
Wednesday raised India’s
growth forecast for this fi-
nancial year to 7.2%, from
6.5% in September, citing
stronger-than-expected se-
cond gquarter performance
driven by robust domestic
conswmption supported by
the goods and services tax
{GST)rate cuts.

The project ion for 2026-27
remiains  unchanged at
6.5% because of an unfavo-
urable baseeffeet in the first
half of next vear, said the
Philippines-based multila-
teral development bank,

ADE =aid that the drag co-
uld be offset by policy mea-
suressuch aslabourmarket
fexibility wnder revarmped
labour laws, GST simplifi-
cation, seloctive easing of
import restrictions and cre-
dit suppart for exporters hit
b IS tariffs.

Iulia's grossdomestic pro-
duet (GDP) increased to a
six-quarter high of £.2% in

Growth in Numbers

GODP growth projections [YoY, in %)
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ADB said India’s risks are -
broadly balanced, with=
downside risks emanating =™
from trade tensions and we- =
ather shocks whilesuceess- =
ful tariff relief in US trade —Ea
negatiations could pm-.'idL
an upside,

Stronger Em'.'.m in J.tirjla o
led ADB to raise its 2025 =
growth estimate for Asia- =
Pacific to 51% from 4.8% =
earlier =

“Asia and the Pacific’s so- —
lid economic fundamentals =
are underpinning —
robust export per- -
formance and stea- =
dy growth, despite — &
aglobal trade envi- = ™

L T
22

A . ronment  clonded =
i 720 65 by historic levelsof Llfl
China 45 43  uoncertainty over> ™
the past year;" said —
Thailand 21 16l Albert Park, ADB = _
Vietnam 7.4 - 6.4 - chief econamist. =
South Asla 65 - & - Continwed open- =

Developing 5.1 [l
Asia

[ i

. <l
—— —

Kiote: FIg dor indiz an hiscal year basis

ol

Sourte: Asian Development Outhock December 2025

a5 Il

- F'.i’ 9 "A“" 'A.

ress o tade and i =
vestment will be =7
key o sustalning
growth, he added.

the second quarter of 2025
26, bifting growth in the first
half of thisfiscal to8%.

“The strong growth is at-
tributable to rohust expan-
sion of the manufacturing
and services sectors on the
supply side and consump-
tion and investment on the
demand side,” ADB said.

The RBI has projected
7.3% GDPgrowth for 2025-
25,

Growth is expected to mo-
derate in the second half of
the fiscal, according to
ADB, as government capl-
tal expenditure declines
amid fiseal consolidation
and export growth softens
dize to US tariffs. Even so,
the development bank ex-
pects  stronger consumer
demand, helped by 8 buoy-
ant rural economy, impact
of GST rate cuts and steady
credit growth to support
growth.

The UShas imposed a 50%

ADB also raised = ey
| China's mEE=
growth forecast o =
4. 8% From 4.7%. T -
For South Asia, it ;_-
upgraded 2025 oiit- =
look o 6.5% from 559%, re- =
flecting India’s robust do- —S2
mestic demand. =
However, it maintained =
the 226 projectionatf®, =
INFLATION OUTLODK =
Accordingto ADBestima- =
tes, inflation in India will =%
ease to 2.6% in this fiscal, =
compared to 3, 1% estima- =
tedinSeptember Average —~
izl}l'latlnnwusd,ﬁ“u in2k24- =
s =
The downward revision —o
reflects Favourable monso- =
on conditions, better crop =
cutputand GSTrate cuts, = o
Inflation will, however, -
rise to 4.2% in 202627, as
per ADB. Retail inflation i

fell toa recordlow of 0.25%
in October owing to GST
reductions and falling food
prices.

For developing Asia, in- =
flation is expected to slow =
to L6% in 2025, compared Z_gy
with1.7% projected in Sep- =

E_; Sd Eamest Maney : Rs. u,_nnfn.nn; F"eric.:-d of Completion : 60 Days; Last and protection of Intellectual Property in India and abroad. FEE?-" on [!'!fl_iﬂ: including ten::hnlar. ":|11H.]']I'l]1-' reflecting =
= SHYAM NARSYAM TIWARY Date and Time of Submission of all Bids - 15.01.2026 at 12 Noon (for 2% penalty for importing  lower-thap-expected food =
= OFFICIAL LIGUIDATOR 51, Mo. 1 & 2; The bid forms and ather detalls ars available an and farm The detalled scope of the work o be undertaken by the law Russian oil. The two count-  inflation in India”, ADB S
% E E;l:q mﬁ HIGH COURT OF MADHYA PRADESH, INDORE . 36.12.2025 at 12 Noon (for Sl No. 1 & 2 in the website : firm and other terms of reference may be seen at AFEDA ries are currently engaged  said, The 2026 forecast re- = E
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the terms and conditions set out in the PA, this DPS and the LoF that will be sent to the { 3)  The Acquirer has adequate financial resources and has made firm financial arrangements { VII. PROCEDURE FOR TENDERING THE SHARES IN CASE OF NON-RECEIPT OF
Public Shareholders of the Target Company. for fulfilling the payment obligation under the Open Offer, in terms of Regulation 25(1) of LETTER OF OFFER:
4)  The Offer Price is payable in cash, in accordance with Regulation 9(1) of SEBI (SAST) the SEBI (SAST) Regulations, 2011. The Open Offer obligation shall be met by the Acquirer § 1) pgrsons who have acquired Equity Shares but whose names do not appear in the register
Regulations, 2011. ::'reozgr;]r;isltas g\(ljvncrzslg:g:eask?Anda:A?aItj(zz;\l;loe\lrvrzggfs:iomN2nyoggggoa;n(li/g ?ir;?:rc':/llllsnSD“etzhgrl: of members of the Target Company on the Identified Date i.e., the date falling on the tenth
5) At present, the Acquirer does not have any plans to diversify business activities of the Agarwal Aiso;:iates, CEarterseJd Accountants (Fé)N: 0322153E) havi‘;g Office at 15%,\’ (10™) working day prior to the commencement of Tendering Period, or unregistered owners
Target Company. The Acquirer may diversify operations of the Target Company into new Lenin Sarani, F-84, Kamalalaya Centre, Koata-700 013. Contact No. is +91 83359 57541 or those. who ﬁa{e acqu;rec:f Equity St|1ares aftgr the.ld??me# DaAte, o .those |Who. hgve
areas with the prior approval of the Shareholders, if required. The Acquirer may reorganize and Email ID is bharuka2004@yahoo.com has certified vide certificate dated December ?oOts;%emZstet?er ztfteorf?erct)o zrr’] magrSOiotETr:(gr%a:ﬁeantﬁ;sl'g ﬁ;denoiiﬂ:enrgi-rgr:elisstl%r:
the present Capital structure of the Company and also further strengthen the Board. 04, 2025, that sufficient resources are available with the Acquirer for fulfilling the obligations delaved receint of the Letter foyffpr by an h person will not invalidate the Off rinp n
6) The Object of the takeover is substantial acquisition of shares/voting rights and taking under this ‘Offer” in full. WZ?ye ecelptothe Letier of nier by any such persol otinvalidate the Liler in any
control over the Management of the Target Company and become the Promoter of the | 4)  Subject to the Acquirer further depositing the balance amount of the maximum - )
Target Company in accordance with the provisions of SEBI (ICDR) Regulations, 2018, as consideration payable in the Escrow Account in terms of Regulation 22(2) of SEBI (SAST) | 2)  The Public Shareholders may also download the Letter of Offer from the website of SEBI
amended. Regulations, 2011, the Acquirer may complete the acquisition of the Sale Shares pursuant e, ,W,WW‘SEP"QOV"n or obtain a copy of the same from the Reglstrar to the Of,fer on
7)  The Acquirer does not have intention to delist the shares of the Target Company. to the SPA after the expiry of 21 (twenty-one) working days from the date of publication providing suitable documentary evidence of holding of the equity shares and their folio
. o i of this DPS, subject to and in accordance with the terms and conditions contained in SPA number, DP Identity, Client Identity, Current Address and Contact Details.
8)  The Target Company is part of promoter of Kesoram Textile Mills Limited (a company listed as summarised in paragraph Il (2) of this DPS, including receipt of the Required Statutor 3 . . .

R - , y ) In the event that the number of Equity Shares validly tendered by the Public Shareholders
on CSE). The Acquirer intends to reclassify the Target Company from promoter category to Approval. if an der this Offer i than th ber of Equity Sh dtob ired in thi
the public category in Kesoram Textile Mills Limited, after completing the acquisition of the pp ’ Y- under this ;oner Is more than the number of Equily Shares agreed to be acquired in this
Sale Shares pursuant to the SPA. 5) Based on the above, the Manager to the Offer is satisfied (i) about the adequacy of Offer, the Acquirer shall accept those Equity Shareslvalldly tendered by such Public

9)  The Open Offer is not an Indirect Acquisition resources to meet the financial requirements of the Offer and the ability of the Acquirer to Shareholders on a proportionate basis in consultation with the Manager to the Offer.
P q ’ implement the Offer in accordance with the SEBI (SAST) Regulations, 2011; and (i) that { 4)  The Open Offer will be implemented by the Acquirer subject to applicable laws, through
. SHAREHOLDING AND ACQUISITION DETAILS: firm arrangements for payment through verifiable means are in place to fulfill the Offer the stock exchange mechanism made available by the stock exchanges in the form
The current and proposed Equity Shareholding of the Acquirer in the Target Company and obligations. of a separate window (“Acquisition Window”), as provided under the SEBI (SAST)
the details of the acquisition are as under: 6) In case of upward revision of the Offer Price and/or the Offer Size, the Acquirer shall Regulations, 2011 and SEBI circular bearing number CIR/CFD/POLICY/ CELL/1/2015
Shares Post Offer deposit additional appropriate amount into an Escrow Account to ensure compliance with dated April 13, 2015, as amended from time to time, read with the SEBI circular bearing
Shareholding | Shares agreedtobe | . o L, | Sharesproposedto| 0 1iing as Regulation 18 (5) of the SEBI (SAST) Regulations, 2011, prior to effecting such revision. number CFD/DCR2/CIR/P/2016/131 dated December 09, 2016, as amended from time to
. as on PA acquired througt} between PA be acquired in the on 10" working VI. STATUTORY AND OTHER APPROVALS REQUIRED FOR THE OFFER: time (“Acquisition Window Circulars”) and SEBI Qrcular bearing number SEBI/HO/CFD/
Particu- date SPA and Preferential date and the Offer (assuming full day after closing of 1 A date. th Statutory A | ired by the Acquirer t lete th DCR-III/CIR/P/2021/ 615 dated August 13, 2021 issued by SEBI. As per SEBI Circular
lars Issue DPS date acceptance) | "1 ering Period ) v tramaacton and this Oper Offar. I case. if v Statton Aoorovalts: ara bearing number SEBI/HO/CFD/DCR-II/CIR/P/2021/615 dated August 13, 2021, a lien
No of No of No of No of unde y('j 9 b : licabl : t pl ter d t. bef tﬁ : | Y fL:h n'/l' Zp oV I(=') iod shall be marked against the shares of the shareholders participating in the tender offer.
sh % |No of Shares| % % % % required or become appicabe al a ater date belore Ine cosure of Ine_‘encering Ferloc, Upon finalisation of the entitlement, only the accepted quantity of shares shall be debited
ares Shares Shares Shares the Offer shall be subject to the receipt of such Statutory Approval(s). The Acquirer shall f f ;
- - - o ) rom the demat account of the shareholders. The lien marked against unaccepted shares
Acquirer Nil | N.A. | 13,29,69,279| 42.80 Nil | N.A.| 8,07,72,600 | 26.00 | 21,37,41,879| 68.80 make the necessary applications for such Statutory Approvals. In the event of non-receipt shall be released. The detailed procedure for tendering and settlement of shares under the
TOTAL Nil | N.A.| 13,29,69,279 | 42.80 Nil | N.A.| 8,07,72,600| 26.00 | 21,37,41,879 | 68.80 of any of such Statutory Approvals which may become applicable for the purchase of the revised mechanis.m is specified in the Annexure to the said circular.
IV. OFFER PRICE: Equity Shares under this Offer, the Acquirer shall have the right to withdraw the Offer in ’
) ) . ) accordance with the provisions of Regulation 23(1) of the SEBI (SAST) Regulations, 2011. ¢ 5)  BSE Limited, Mumbai (‘BSE”) shall be the Stock Exchange for the purpose of tendering the
1)  The Equity Shares of the Target Company are presently listed on BSE Limited, Mumbai . . ; equity shares in the Open Offer.
(“BSE”) having a Scrip Code as 502937, National Stock Exchange of India Limited (‘NSE”) In terms of Regulation 23(1) of the SEBI (SAST) Regulations, 2011, in the event that the ) i ) . o .
having Scrip Symbol as KESORAMIND and The Calcutta Stock Exchange Limited (“CSE”) approvals whlch'become applicable prior to completlor) of the Open Offerl are not received, { 6) The Acgwrer has appointed Eureka Stock & Share Broking Services Limited (“Buying
having Scrip Code as 10000020. The Equity Shares of the Target Company are frequently fgr reasons outside the reasonable control of lthe Acqullr_er, then the Ac_qwrer shall have the Broker”) for the Open Offer through whom the purchases and settlement of the Shares
traded on BSE and NSE within the meaning of explanation provided in Regulation 2(j) nght to withdraw the Open Oﬁerl. Thg foIIowmg_ conditions under which the Acquwer_ can tendered in the Open Offer shall be made.
of the SEBI (SAST) Regulations, 2011. However, no equity shares are traded on The withdraw the Open Offer, as provided in Regulation 23(1) of the SEBI (SAST) Regulations, The Contact Details of the Buying Broker are mentioned below:
Calcutta Stock Exchange Limited, Kolkata (“CSE”). The ISIN of the Target Company is 2011 are:
INE087A01019. (i)  Statutory Approvals required for the open offer or for effecting the acquisitions attracting Name of the Buying Boker Eureka Stock & Share Broking Services Limited
2) The annualized trading turnover of the Equity Shares of the Target Company during Twelve the pbligation to make an open offer under these regulatiop; having been fi'nally refu;ed, Registered Office Address 1101, 11™ Floor, Merlin Infinite, DN 51, Salt ITake,
(12) calendar months preceding the month of PA (December 2024 to November 2025) on subjgct to such requirements for approval having been specifically disclosed in the detailed Sector 5, Kolkata-700091, West Bengal, India
the Stock Exchanges on which the equity shares of the Target Company are listed are public statement and the letter of offer; Tel. No. +91 33 6628 0000
given below: (i)  the Acquirer, being a natural person, has died; Contact Person Debomita Guha Maity
Total Number of Annualized (ili) any condition stipulated in the agreement for acquisition attracting the obligation to make Email ID compliance@eurekasec.com
shares trad_ed during Total No. of trading the r<])pen offer |s'n0t mgt for reasgns outmdﬁ the rgason:blg control of th(f,f.AcI(?ulrgrsl, and Investor Grievance Email ID grievance@eurekasec.com
Name of the Stock the preceding twelve Equity turnover (as suc agree_ment is rescmded, subject to such conditions aving been speci ically disclosed SEBI Registration No INZ000169839
Exchange calendar months sh listed % of total in the detailed public statement and the Igtter of offer, provided that the Acquirer shall not 9 .
prior to the month ares number of withdraw an open offer pursuant to a public announcement made under clause (g) of sub- | 7y A pyblic Shareholders who dessire to tender their Equity Shares under the Offer would
of PA listed shares regulation (2) of regulation 13, even if the proposed acquisition through the preferential have to intimate their respective Stockbroker (“Selling Broker”) within the normal trading
BSE Limited 9,77,02,673 31,06,63,663 31.45% issue is not successful.; or hours of the secondary market, during the Tendering Period.
National Stock Exchange of 36,69,50,119 31,06,63,663 118.12% (iv)  Such circumstances as in the opinion of the SEBI, merit withdrawal. 8) A separate Acquisition Window will be provided by BSE to facilitate the placing of orders
India Limited In the event of withdrawal of this Offer, for reasons outside the reasonable control of The Selling Broker would be required to place an order / bid on behalf of the Public
The Calcutta Stock Exchange Not Traded 31,06,63,663 | Not Applicable the Acquirers, a Public Announcement will be made within two (2) working days of such Shareholders who wish to tender Equity Shares in the Open Offer using the Acquisition
Limited withdrawal, in the same newspapers in which this DPS has been published and copy of Window of the BSE. Before placing the order/bid, the Selling Broker will be required to mark
(Source: www.bseindia.com, www.nseindia.com and www.cse-india.com) such Public Announcement will also be sent to SEBI, BSE, NSE, CSE, LuxSE and to the lien on the tendered Equity Shares. Details of such Equity Shares marked as lien in the
3) Based on the above, the equity shares of the Target Company are frequently traded Target Company at its Registered Office. demat account of the Public Shareholders shall be provided by the depository to the Indian
on BSE and NSE. However, no equity shares are traded on CSE during twelve (12) ! 2) In case of delay in receipt of any Statutory Approval(s), pursuant to Regulations 18 (11) Clearing Corporation (“Clearing Corporation”).
calendar months preceding the calendar month in which PA is made within the meaning of of the Regulations, SEBI may, if satisfied, that delay in receipt of requisite Statutory 9) As per the provisions of Regulation 40(1) of the SEBI (LODR) Regulations, 2015, as
explanation provided in Regulation 2(j) of the Regulations. Approval(s) was not attributable to any willful default, failure or neglect on the part of amended and SEBI's press release dated December 03, 2018, bearing reference no. PR
4)  The Offer Price of ¥5.48 is justified in terms of Regulation 8(2) of the Regulations on the the Acquirer to dlllgently_/ pursuelsuch approyals, may grgnt an extlensmn of t'.me for the 49/2018, requests for transfer of securities shall not be processed unless the securities
basis of the following: {)hurpdosle ofdthe F:c:jmpletlc_)g gf t?]'s OILer, Sstuttu?ct t('JAAcquwler agr?elrljgtto pay |rl1)tetrestt folrl are held in dematerialised form with a depository with effect from April 01, 2019. However,

Sr. AT ¢ gelayed period, proviced where the Statutory Approva (s) extend to some but not a in accordance with the circular issued by SEBI bearing reference number SEBI/HO/CFD/

' Particulars Equity Shareholders, the Acquirer has the option to make payment to such Shareholders CMD1/CIR/P/2020/144 dated July 31, 2020, shareholders holding securities in physical
No. (In.X) in respect of whom no Statutory Approval(s) are required in order to complete this Open y ol ’ 9 phy
- - P } ry App q ) p Dpe form are allowed to tender shares in an open offer. Such tendering shall be as per the

a) |Negotiated Price as per Share Purchase Agreement 34.00 Offer. Further, in case the delay occurs on account of wilful default by the Acquirer in rovisions of the SEBI (SAST) Regulations, 2011. Accordingly, Public Shareholders

b) | The volume-weighted average price paid or payable per Equity Share|:| N.A. obtaining any Statutory Approval(s) in time, the amount lying in the Escrow Account will be goldin Equity Shares in physical forng as well !are eli.ible to tengg} their Equity Shares in
for acquisition by the Acquirer, for 52 weeks immediately preceding the liable to be forfeited and dealt with pursuant to Regulation 17 (10) (e) of the SEBI (SAST) this Ogeanff)(;r as per th: )r/ovisions of the SEBI (SAgST) Requlations 2011q ¥
date of Public Announcement Regulations, 2011. P P P 9 ' )

c) |The highest price paid or payable for any acquisition by the Acquir-|:| N.A. 3)  If the holders of the Equity Shares who are not persons resident in India (including NRIs, ;| 10) THE HOLDERS OF GLOBAL DEPOSITORY RECEIPTS OF THE TARGET COMPANY
er, during 26 weeks immediately preceding the date of the Public An- OCBs and registered FPls and Flls require any approvals (including from Reserve Bank of WILL NOT BE ENTITLED TO PARTICIPATE IN THE OPEN OFFER, UNLESS THEY
nouncement India (“RBI”), the Department for Promotion of Industry and Internal Trade (“DPIIT”) or any CONVERT THEIR GLOBAL DEPOSITORY RECEIPTS INTO EQUITY SHARES IN

d) |The volume-weighted average market price of Equity Shares of the Tar-| : | 35.48 other regulatory body) in respect of the Equity Shares held by them, they will be required ACCORDANCE WITH APPLICABLE LAW.
get Company for a period of sixty (60) trading days immediately preced- to submit such previous approvals, that they would have obtained for holding the Equity { 11) EQUITY SHARES SHOULD NOT BE SUBMITTED/TENDERED TO THE MANAGER TO
ing the date of PA as traded on NSE, being the Stock Exchange where Shares, to tender the Equity Shares held by them in this Open Offer, along with the other THE OPEN OFFER, THE ACQUIRER OR THE TARGET COMPANY.
the maximum volume of trading in the shares of the Target Company is documents required to be tendered to accept this Open Offer. In the event such approvals IX. THE DETAILED PROCEDURE FOR TENDERING THE SHARES IN THE OFFER WILL
recorded during such period and such shares being frequently traded are not submitted, the Acquirer reserve the right to reject such Equity Shares tendered in BE AVAILABLE IN THE LETTER OF OFFER WHICH SHALL BE AVAILABLE ON THE

e) [Where the shares are not frequently traded, the price determined by[:| N.A. this Open Offer. WEBSITE OF SEBI IE., WWW.SEBI.GOV.IN.
the Acquirer and the Manager taking into account valuation parameters VIl. TENTATIVE SCHEDULE OF ACTIVITIES PERTAINING TO THE OFFER: X.  OTHER INFORMATION:
including, book value, comparable trading multiples, and such other pa- Sr * '
rameters as are customary for valuation of shares of such companies. No- Nature of Activity Day & Date 1)  Forthe purpose of disclosures in this DPS relating to the Target Company, the Acquirer has

5)  Inview of the parameters considered and presented in the table above and in the opinion of 1)' Date of Public Announcement Thursday, relied upon publicly available information and information provided by the Target Company
the Acquirer and Manager to the Offer, the Offer Price of ¥5.48 per Equity Share is justified December 04. 2025 and has not independently verified the accuracy of details of the Target Company. Subject
in terms of Regulation 8 of the SEBI (SAST) Regulations, 2011. 2) [Date of publication of Detailed Public Statement Thursda)‘/ to thg aforesa_ld, the Acquirer accepts the respo_nsﬂ_)lllty for the |nformat|on cc_)ntamed in the

6) There have been no corporate actions in the Target Company warranting adjustment of December 11 '2025 Detailed Public Statement and also for the obligations of the Acquirer as laid down in the
relevant price parameters. 3) [ Last date for filing of Draft Letter of Offer with SEBI Thursda;/ SEBI (SAST) Regulations, 2011 and subsequent amendments made thereof.

7)  Ason date, there is no revision in the Offer Price or Offer Size. In case of any revision in the December 13,y2025 2)  Pursuant to Regulation 12 of SEBI (SAST) Regulations, 2011, the Acquirer has appointed
Offer Price or Offer Size, the Acquirer shall comply with Regulation 18 of the SEBI (SAST) 4) |Last date for public announcement for competing offer(s) Friday, Mark Corporate Advisors Private Limited as Manager to the Offer.

Regulations, 2011 and all the provisions of the SEBI (SAST) Regulations, 2011 which are January 02, 2026 3)  The Acquirer has appointed MCS Share Transfer Agent Ltd, as Registrar to the Offer
required to be fulfilled for the said revision in the Offer Price or Offer Size. 5) [Last date for receipt of SEBI observations on the DLoF (in Friday, having Registered Office at 383, Lake Gardens, 1%t Floor, Kolkata - 700045, West Bengal,

8) If the Acquirer acquires or agrees to acquire any Equity Shares or Voting Rights in the the event SEBI has not sought clarifications or additional| January 09, 2026 Tel. No.: +91 33 40724051 / 52, Email ID: openoffermcs@gmail.com, Contact Person:
Target Company during the offer period, whether by subscription or purchase, at a price information from the Manager) Mr. S K Saha, SEBI Reg. No.: INR000004108.
higher than the Offer Price, the Offer Price shall stand revised to the highest price paid or 6) |ldentified Date® Tuesday, 4)  In this DPS, any discrepancy in any table between the total and sums of the amount listed
payable for any such acquisition in terms of Regulation 8(8) of Regulations. Provided that January 13, 2026 is due to roimding off and/or regrouping
no such acquisition shall be made after the third working day prior to the commencement of 7) |Last date by which this LoF is to be dispatched to the Public Tuesday, ] ) e ) ) ) )
the tend_erlng period and until the expiry of the tenlderlng period. Further, |nlaf:cordance with Shareholders whose names appear on the register of| January 20, 2026 5)  This DPS and the PA will also be available on the website of SEBI i.e., www.sebi.gov.in.
Prics or o116 Offr Size.  any. on aceount of competing ofes ot othorwise, the Acquirer members on the Idenfied Date fostied by Manager to the Offer:

i ize, i : u i ise, ui - - - -

shall (i) make public announceyment in the same neF\)NspSpers in which this DPS hasqbeen 8) rhastdate by which the_ commllttee ofthe |_nde_pendentd|rector§ of Thursday, u MARK CORPORATE ADVISORS PRIVATE LIMITED
. . L . e Target Company is required to publish its recommendation | January 22, 2026
published; and (ii) simultaneously notify to SEBI, BSE, NSE, CSE, LuxSE and the Target ) . ' CIN: U67190MH2008PTC181996
Company at its Registered Office. Such revision would be done in compliance with other to the Public Shareholders for this Open Offer . : .
. pany €9 y ) P 9) [Last date for upward revision of the Offer Price and/or Offer Friday, 404/1, The Summit, Sant Janabai Road (Service Lane),
ormalities prescribed under the Regulations. p J 23 2026 (MRK )

9)  If the Acquirer acquires Equity Shares of the Target Company during the period of twenty- 1 28 f - for Openi Off anuary 22, Off Western Express Highway,
six weeks after the tendering period at a price higher than the Offer Price, the Acquirer 0) | Date of Public Announcement for Opening the Offer JanJaur?/SZd;y’ZOZS Vile Parle (East), Mumbal—.400 057.
shall pay the difference between the highest acquisition price and the Offer Price, to all 1) [Date of C T of the Tendering Period (“OF Wed d Contact Person: Mr. Manish Gaur
shareholders whose shares have been accepted in the Offer within sixty days from the ) |Date .0 omTencemen of the Tendering Period (“Offer ednesday, Telephone No.: +91 22 2612 3207/08
date of such acquisition. However, no such difference shall be paid in the event that such Opening Da‘te ) - — - - January 28, 2026 Email ID: " K teadvi
acquisition is made under another Open Offer under Regulations, or pursuant to SEBI 12) | Date of Closing of the Tendering Period (“Offer Closing Date”) Tuesday, mail 1 o;?eno er@mar. corporateadvisors.com
(Delisting of Equity Shares) Regulations, 2021, as amended, or open market purchases February 10, 2026 Investor Grievance Email ID:
made in the ordinary course on the Stock Exchange, not being negotiated acquisition of 13) |Last date for communicating Rejection/acceptance and Tuesday, investorgrievance@markcorporateadvisors.com
shares of the Target Company in any form. payment qf_consideration for accepted equity shgres or equity February 24, 2026 SEBI Registration No.: INM000012128

10) If there is any revision in the offer price on account of future purchases/competing offers, or share certificate/refum of unaccepted share certificates/credit
any other ground it will be done only up to the period prior to three (3) working days before of unaccepted shfare§ to Demat Account - - For and on behalf of the Acquirer:
the date of commencement of the Tendering Period and will be notified to the shareholders. 14) |Last date for publication of post-Offer public announcement in Tuesday,

V. FINANCIAL ARRANGEMENTS: the newspape.r.s in which the DPS has been published March 03, 2026 For Frontier Warehousing Limited

15) [Last date for filing of Post Open Offer Report Tuesday,

1)  The total funds required for the implementation of the Offer (assuming full acceptance), i.e., March 03, 2026

e e e oy} | T Theshowe elnes v mcane (reporedon 1 bt o melnesprowcedurder | %
e SEBI (SAST) Regulations, 2011) and are subject to receipt of relevant approvals | ——7M8 — —
2)  In accordance with Regulation 17 of SEBI (SAST) Regulations, 2011, the Acquirer has from various statutory/regulatory authorities and may have to be revised accordingly. | Gautam Agarwalla

opened a Cash Escrow Account under the name and style of “Kesoram-Open Offer-
Escrow Account” (“Escrow Account”) with Axis Bank Limited (“Escrow Banker”) bearing
account number 925020055870218 and deposited an amount of ¥11,06,58,500, in cash,
being 25.00% of the maximum consideration payable. The Acquirer has authorized the
Manager to the Offer to operate and realize the value of the Escrow Account in terms of
the Regulations. The cash deposit in the Escrow Account has been confirmed vide the
Certificate dated December 08, 2025 issued by the Escrow Banker.

@ Identified Date is only for the purpose of determining the names of the Public
Shareholders as on such date to whom the Letter of Offer will be sent. It is clarified
that all the holders (registered or unregistered) of Equity Shares of the Target
Company except the Acquirer, Deemed PACs to the Acquirer, Promoters/Promoter
Group of the Target Company, are eligible to participate in this Offer any time during
the tendering period of the Offer.

Managing Director

DIN 1 00413204
Place : Kolkata
Date : December 11, 2025

PUBLIC NOTICE
(Under paragraph 21(2) of the Drugs Price Control Order, 2013)

@ kotak

CORRIGENDUM TO FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GUPTA POWER INFRASTRUCTURE LIMITED

(Under Regulation 36A (1) of the Insolvency and Bankruptcy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

0SBl

Stressed Assets Resolution Group, Corporate Centre, The Arcade”
2nd Floor, World Trade Centre, Cuffe Parade, Mumbai - 400005

TRANSFER OF STRESSED LOAN EXPOSURES TO THE ELIGIBLE

GlaxoSmithKline Pharmaceuticals Limited
Registered Office: GSK House, Dr. Annie Besant Road, Worli,
Mumbai 400 030, Maharashtra, India

CIN No. L24239MH1924PLC001151
Website www.gsk-india.com

Email askus@gsk.com

Phone No 022-2495 9595

Attention of general public is drawn to the fact that GlaxoSmithKline
Pharmaceuticals Limited having registered office at aforesaid address is
manufacturing/marketing scheduled formulations namely Grisovin FP
250mg (Griseofulvin Tablets IP 250mg), 10's Blister Pack (hereinafter
referred to as medicine). GlaxoSmithKline Pharmaceuticals Limited wants to
discontinue and stop the manufacturing and marketing of the above said
product withimmediate effect.

After discontinuation of the above medicine, the same may not be available in
the market. Therefore, patients using such medicine may consult their doctor
for prescribing alternate medicine. All the Doctors/Medical Personnels may
also make note of this.

Carson Dalton
EVP - Communications & GovernmentAffairs,
GlaxoSmithKline Pharmaceuticals Limited

Date: 11" Dec 2025
Place: Mumbai

Kotak Mahindra Bank Limited

CIN - L65110MH1985PLC038137
Registered Office: 27BKC, C 27, G Block, Bandra Kurla Complex,
Bandra (East), Mumbai - 400 051
Tel: +91 22 6166 0001, Fax: +91 22 6713 2403
Website: www.kotak.bank.in Email: KotakBank.Secretarial@kotak.com

This is with reference to the Form G dated 25/11/2025 issued in accordance with Insolvency and
Bankruptcy Code, 2016 and Insolvency and Bankruptcy (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016, the last date of receipt of Expression of Interest stands
extended for 7(seven) days, accordingly revised dates for events subsequent to issuance of
FormGand IEOI.

Special Window for Re-lodgement of Transfer Requests of
Physical Shares of Kotak Mahindra Bank Limited
We draw attention of the investors whose transfer requests of physical shares of
Kotak Mahindra Bank Limited (“Bank”), which were lodged prior to April 1, 2019,

were rejected / returned / not attended to due to deficiency in the documents /
process / or otherwise.

Pursuant to SEBI Circular No. SEBI/HO/MIRSD/MIRSD-PoD/P/CIR/2025/97
dated July 2, 2025, a special window has been opened by the Bank, from
July 7, 2025 to January 6, 2026, to facilitate re-lodgement of such transfer requests.

The concerned investors may, accordingly, re-lodge the transfer deeds and furnish
necessary documents, duly complete in all respects, to the Bank’s Registrar
and Transfer Agent, i.e., KFin Technologies Limited at Selenium Tower B,
Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad — 500 032
(Unit: Kotak Mahindra Bank Limited) to enable further processing and transfer of
shares, if approved, in compliance with the requirements of applicable law.

For KOTAK MAHINDRA BANK LIMITED

Avan Doomasia
Company Secretary
(FCS 3430)

|Mumbai, 10 December, 2025

Sl. RELEVANT PARTICULARS TIMELINES
10. | Last date for receipt of expression 17" December, 2025
of interest (Extended from 10" December, 2025)

27" December, 2025
(Extended from 20" December, 2025)

11. | Date of issue of the provisional list
of prospective resolution applicants

02" January, 2026
(Extended from 26" December, 2025)

12.| Last date for submission of
objections to provisional list applicants

07" January, 2026
(Extended from 30" December, 2025)

13.| Date of issue of final list of
prospective resolution applicants

10" January, 2026
(Extended from 03° January, 2026)

14.| Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

10" February, 2026
(Extended from 03° February, 2026)

15.| Last date for submission of resolution plans

16.| Process email ID to submit EOI ip.guptapower@gmail.com

Note: The other contents and the terms of the Form G dated 25/11/2025 shall remain same.
Date: 11" December, 2025 Sd/-
Place: Surat CA. Pradeep Kumar Kabra
RP for M/s. Gupta Power Infrastructure Limited
IBBI Registration No.: IBBI/IPA-001/IP-P01104 /2017-18/11790
Email: ip.guptapower@gmail.com

BUYERS (PERMITTED TRANSFEREEs(/NBFCs/Banks/Fls)/ARCs)
THROUGH e-AUCTION

State Bank of India invites Expression of Interest (EOI) from Eligible
Participants subject to applicable regulations issued by Reserve Bank of
India/regulators for transfer of Stressed Loan Exposures of 26 accounts
(25 accountsin 3 portfolios and one individual account) with Principal Fund
Based outstanding of ¥281.32 Crore (Rupees Two Hundred Eighty One
Crore and Thirty Two Lakhs only) through e-Auction on “As is where is”;
“asiswhatis”; "whateverthereis" & “withoutrecourse” basis.

All Interested Eligible Participants are requested to submit their
willingness to participate in the e-Auction by way of an “Expression of
Interest”. Eligible Participants are advised to execute Non-Disclosure
Agreement (as per the time-lines mentioned in web-notice). In case Non-
Disclosure agreement is not executed, please contact on e-mail id
dgm.sr@sbi.co.in. Kindly visit our Bank’s web site https:/sbi.bank.in and
click on the link “SBlin the news>Auction Notices>ARC & DRT" for further
details (web-notice).

Please note that Bankreserves theright nottogoahead with the proposed
e-Auction or modify e-Auction date or any terms & conditions at any
stage, without assigning any reason by uploading the corrigendum at
https://sbi.bank.in (click onthelink “SBlinthe news>Auction Notices>ARC
&DRT"). Thedecision ofthe Bankinthis regard shall be finaland binding.

Place: Mumbai
Date: 11.12.2025

Issued by
DGM (Credit & ARC)
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updates.

NATIONAL EDUCATION SQCIETY FOR TRIBAL STUDENTS (NESTS)

An autonomous organization under Ministry of Tribal Affairs, Govt. of India
Gate No. 5, Jeevan Tara Building, Parliament Street, New Delhi-110001

NOTIFICATION

Eklavya Model Residential Schools Staff Selection Examination (ESSE)-2025
NESTS has announced the recruitment of Teaching and Non-Teaching staff
for Eklavya Model Residential Schools (EMRSs) through ESSE-2025. The Tier-|
Examination for the posts of PRINCIPAL and ACCOUNTANT will be held on
13 December 2025, while the examination for TGTs, PGTs, and Miscellaneous
Teachers is scheduled for 14 December 2025.

Candidates are advised to download their admit cards from the link provided

https://examinationservices.nic.infAdmitCardService/Admitcard/Login?a

The candidates are advised to visit “www.nests.tribal.gov.in” for future
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